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Parthiv Goswami <ronigoswami@gmail.com>

Service of Objections on behalf of OIL India Limited to the Progress Report
1 message

Parthiv Goswami <ronigoswami@gmail.com> Tue, Dec 15, 2020 at 10:29 PM
To: agarwalshruti@hotmail.com, chaitanya@mimansalaw.in, sec.png@nic.in, secy-moef@nic.in, lmc.moefcc@gov.in,
legislative-asm@nic.in, ro_guwahati@pcbassam.org, ccb.cpcb@nic.in, rahul pratap <rahulpratap.adv@gmail.com>

Date: 15th December, 2020
 
To,
 

1.     Mr. Chaitanyashil Priyadarshi, Advocate for Original Applicant in O.A. No. 44/2020/EZ
2.     Ms. Shruti Agarwal, Advocate for Original Applicant in O.A. No. 43/2020/EZ
3.     Ministry of Petroleum and Natural Gas, Government of India 
4.     Ministry of Environment, Forest and Climate Change, Government of India
5.     State of Assam 
6.     Assam Pollution Control Board
7.     Central Pollution Control Board
8.     Ministry of Environment and Forest

 
Please find attached with this e-mail a copy of the Objections on behalf of OIL India
Limited to the Progress Report before the Hon’ble National Green Tribunal, Principal
Bench in O.A. No. 43/2020/EZ and O.A. No. 44/2020/EZ 
 

 OBJECTION TO PROGRESS REPORT.pdf

Yours Sincerely,
 
Parthiv K. Goswami and Rahul Pratap
Advocates for the Applicant/OIL
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